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AN
ACT
to provide for the withdrawal of certain sums from and out of the Consolidated Fund of the State of Assam for the services of the
firanctal year, 2016-2017.
Be i enacted by the Assem Legidlathve Assembly in the Sixty-seventh Year of the Republic of indla as follows:-
Short tile 1. This Act may ba called the Assam Appropriation (No.IV) Act, 2018,
m‘,’émn fom 2 Fromand oulof tha Corsolidated Fund of the State of Assam, man? may be withgrawn sums not exceeding those
and out of the spacified In column {3) of the Schacile amounting in the aggregata { inclusive of sums specified In column (3) of
Consolidated Fund ofths  Schedule to the Assam Approprizion {Vote on Acoount) Act, 2016 {Assam Act No, [ of 2018} to the sum of Seventy
State of Aszom for the eight thousand two hundred fifty threa crome thirty six fakh and thirty nine thousand rupses towards defraylng the
finsslal year,2018- several charges which will come I course of payment during the financial year, 2016-2017 in respect of the services
2017 specified In column (2) of tha Schedule,
Appropriation 3. The sums authoriasd to be withdrawn from and out of the Consclidated Fund of the Stata of Assam by this Act
shall be appropriatsd for tha services and purpases expressed In the Schedule In relation to the sakd year ending on
tha Thisty-first Day of Mareh, 2017,
THE SCHEDULE
{ Sea Sections 2 and 3)
I1) 12 ! 4]
Sums not exceeding
Grant Services and purposes Voted by the Charged Totad
Nof Assembly on the
Appro- Consofideted Fund
priation
Rs, Rs, Rs.
1 |State Leglslature Revenue 71,26,18,000 64,08,000 71,92,26,000
Cepital 57,538,03,000 57,59,03,000
Head of State Ravenus £,86.03.000 £,86,03,000
2 1Councll of Minlsters Revenue 13,38,90,060 13,38,90,000
3 |Administration of Justice Revenue 309,65,71,000 61,22,70,000 370,88,41,000
4 jBections Revenue 45,19,63.000 45,18,63,000
5 |Gales Tax and other Taxes Revenue 143,89,06,000 143,89,06,000
§ |Land Revenue & Land Cefling Revenye 343,70,39,000 343,79,38.000
7 |Stamps & Reglstration Revenua 44,79,61,000 44,79,81,000
8 |Excise and Prohibition Revenue 68,58,60,000 68,89,60,000
8 |Transport Services Revenus 258,99,07,000 258,82,07,000
Capital 52,35,00,000 §2,35,00,000
10 (Other Fiscal Services Revenue 2,46,48,000 2,46,48,000
Public Service Commission Ravenue 13,69,56,000 13,69,56,000
11 |Secreteriat & Aflached Offices Revenue 2058,34,74,000 2058,34,74,000
Capitat 3,10,00,000 3,10,00,000
12 |District Administration Revenus 209,61,25,000 209,61,25,000
13 [Treasury & Accounts Admn. Ravenus 99,54.72,000 99,54,72 000
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1] 12 13 [4]
Sums ot exceeding
Grant Seryices and purposes Voled by te Chargad Total
Kot Assembly on the
Appio- Consolidaled Fuag
priation
Rs. Rs. Rs.
14 Police Revenus 3942,64,16,000 2.25,00,000 3844,8%,18,000
Capital 73,53,00,000 73.53,06,000
15 |Jdalls Revenue 74,57 64,000 20,00,000 74,77.64,000
16 |Staticnery and Printing Revenie 41,81,36,000 418136000
Capitai
17 |Administrative and Functional Revenue 2842455 000 284,24.55 000
~ |Buildings Capital 408,50,92.000 40:8,50,82,000
i8  |Firg Services Ravenug 141,68,36,000 1,51,000 141,89,87,000
19 |Vigitance Commission & QOthers Revenue 436,90,76,000 436,90.76,000
20 iCivit Defence & Home Guard Revenue 187,05,71,900 197.05,71,000
24 |Guest Houses, Govt. Hostals etc Revenue 23.55,02,000 23.55,02,000
22 |Administrative Training Revenue 11,69,32,000 11,69,32.000
Capital 500,000 5,00,000 1
73 |Pension & Other Retirement Benefits Revenus 7644,87,60,000 14.11.00.000 7658,98,60.000
24 | Aid Materials & Equipments Revenus 1,00,000 1,008,000
25 IMiscellaneous General Services Revenue 758,76,49,000 758,76,48,000
26 |Education (Higher ) Revenue 22700518000 2270,05,18,000
27 tAr and Culture Revanug 131,73,20,000 131,73,20.000
28  iState Archives Revenue 1,97,88,000 1,97,88,000
2% |Medical & Public Health Revenue 3646,86,56,000 1,06,66.000 3647.93,22,600
Capital 114,38,82,000 114,38,82,000
30  |water Supply and Sanitation Revenue 464,98,15 000 1,26,40,000 466,24,55.000
Capitat 1512,30,18.000 1512,30,18.000
31 {Urban Development (T & CP) Revenue 165,561,93,000 165,61,43,000
37 |Housing Schemes Revenua 1,79,35,000 1,79,35,000
Capital 400,000 400,600
33 |Residential Buildings Revenue 7.74,13,000 7.74,13,000
Capital 45,10,44,000 45,10,44,000
34 tUrban Development {MAD) Revenue 262,38 82 000 262,38,82,000
Capital 18,00,00,000 18.00,00,000
35 {information and Publicity Revenue 56,65,03,000 £6,65,03,000
Capital 13,03.000 13,03,000
36 |Labour & Employment Revenue 150,30,33.000 150,30,33,000
37 Food Storage, Warehousing Ravenue 716,13,80,000 716,13,80.000
angd Civil Supplies (Capitat 22,30,000 22,30,000
38 |Welfare of 3C/ ST & Other Reverug 1158.92, 34,000 1158.92,34.000
Backward Classes ele. Capital
39 |Social Security & Welfare & Nutrition Revenue 1162 92,12,00¢ 1192.92,12.000
Capital 3000 3006
40 |Sainik Welfare & other Refief Prog. Revenue 80.93,00,000 £0,93,00,000
41 [Matural Calamities Revenue 2062,15,67,000 2062,15,67,000
42  |Social Services Revenue 196.80,55,000 196,80,55,000
431 |Co-operation Revenue 154 32,41,000 154,32,41.000
Capital 2,82,50,000 2,82,50,000
44 |Norlh Eastern Councif Schemes Revenue 28.19,47.000 29,19.47,000
Caprtal 1092.48,98,000 1092,48,98.000
45 {Census, Surveys and Statistics Revenue 56,31,31,000 56,31.31,000
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] 2] {3 {4
Sums not exceeding
Grant Services and purposes Votad by the "Charged Total
No.f Assermbly on the
Agppro- Consolidaled Fund
priation
Rs. Rs, Rs.
46  \Weights and Measures Revenug 15,65,61,000 16,65,61,000
Capitat
47 [Trade Adviser Revenue 1,09,82,000 1,09,82,000
48 Agriculture Revenue 1375,58,51.000 1375,59,51,000
Capital 57,92,00,000 £7.92,00,000
49 (irrigation Revenue 491,69,05,000 491,88,05,000
Capital 1097,15,54.000 1097,15,54,000
50 | Other Special Areas Programmes Reverue 125,06,24,000 125,06,24,000
Capital 40.33,00,000 40,33,00,000
51  |Soil and Water Conservation Revenue 85,22,87,000 85,22,87 000
Capital 23,27,00,000 23,27,00,000
52 jAnimaf Husbandry Revenue 304,41,08,000 50,00,000 304,91,08,000
Capital 85,60,23,000 §5,60,23,000
53 |Dairy Development Revenua 32,56,35,000 32,66,35,000
54 |Fisheries Revenue 61,02,85,000 61,02,85,000
55 [Forestry and Wild Life Revenue 768,25,73,000 769,25,73.000
56 {Rural Davelopment (Panchayat) Revenue 2000,74,34,000 34,82,600 2001,09,16,000
57 jRural Development Revenue 4046,67,21,000 4046,67,21,000
58  }Industries Revenue 188 25,32,000 188,25,32,000
Capital 177.23,83,000 177,23,83,000
59 1Vill. & Small Industries, Sericuliure Revenue 326,42,53,000 326,42,83,000
& Weaving Capitat 10,55,25,000 10.55,25,000
60 |Cottags Industries Revenue £5,51,65,000 55,51,65,000
Capital 9,90,76,600 9,90,75,000
61 [Mines & Minerals Revenye 18,80,56,000 18,60,56,000
Capital
62 Power (Electricity) Revenue 195,12,78,000 195,12,78,060
Capital 938,88,00,000 939,88,00,000
63 |Water Resources Revenue 298,50,19,000 . 298.50,18,000
Capital 1761,36,55,000 1761,38,55,000
84 [Roads and Bridges Revenue 1616,42,79,000 1615,42,78.000
Capital 2121,79,53,000 2121,79,53,000
65 {Tourism Revenue 27.80,06,000 27,80,06,000
Capital 31,11,92,000 31,14,92,000
66 |Compensation and Assignment to Ravenue 694,44.00,000 694,44,00.600
Locai Bodies andPanchayali Raj
Instituiions
67 |Horticulture Revenue 46,57,13,000 46,57,13,000
Public Debt and Servicing of Debt Revenue 3384,53,22,000 3384,53,22,000
Capital 4829,15,08,000 4829,15,08,000
68  |Loans to Govi. Servents Capitat 105,51,50,000 105,51.50,060
B9 [Scientific Services and Research Revanue 35,30,05,000 35,30,05,000
70 IHill Areas Ravenue 5,18,94,000 5,18,94,000
Capital 4,23.00,000 4,23,00,000
71 |Education {Elementary, Secondary etc)  Revenus 11773,31,75,000 11773,31.75,000
72 |Relief & Rehabifitation Revenue 70,02,00,000 70,02,00.000
73 |Urban Development (GDD) Revenus 305,52,92,000 305,52,92,000
Capital 620,74,61.000 620,74,61,000
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{1] 2] 3 (41
Sums no! exceading
Grant Services and purposes Valed by tha Charged Total
No. Assembly on the
Appro- Congolidated Fund
priation
Rs. Rs. Rs.
74 {Sporis and Youth Welfare Revenue 101,55,81,000 101,55,81.000
75 finformation & Technology Revenue 2,20,01,000 2,20,01,000
Capital 37,29,08,000 37.29,09.000
76 [Hill Areas (Karbi Anglong Autorcmous Revanue 823.54,43,00{}' 823,64, 42,000
Council) Capital 33,10,00.000 95,10,00.000
77 |Hil Areas {Norik Cachar Hill Revanue 413,10,26.000 413.10,26.000
Autonomous Councll) Capital 310%.00,000 31.0500.000
78 {Department of WP & BC {Bedolany Revenue 262578,82,000 262878,32.000
Tarritarial Council} Cagital 334,47 63,000 | 3344788000 )
Total ]Revenue $8972,32.80.600 3484,70,98,000]  62458,03,58,000
lCapital 10965,17,72,000 4829,15,09,0000  15794,32,81,600
Grand Yotat 69937.50,32,000/  B31556.07,000 78253,36,39,000

S. M. BUZAR BARUAH,

Secretary to the Govt, of Assam,
Legislative Department, Dispur.
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